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BEFORY, THE NATIONAL GREEN TRIBUNAL K"

EASTERN ZONE NEMCH, KOLKATA AL

Original Application No. 122/2025/EZ
i i t
Maa Kalijayee Motor Boat Workers Union ...Applican

VERSUS
State of Odisha and Ors, ...Respon dent

COUNTER AFFIDAVIT ON BEHALF OF
Respondent NO 4.

I, Amlan Nayak, aged about 41 years, S/o. Yugole Kishore
Nayak, at present serving as Addl. Chief Executive, Chilika
Development Authority, Palaspalli, Bhubaneswar, District: §

Khurda, Odisha, do hereby solemnly affirm and state as follows;

1. That I have been authorized by the Respondent 4 to swear
this affidavit on their behalf. I have gone through the contents of
the writ petition and understood the same. I am well acquainted

with the facts of the case and competent to swear this affidavit.

2. That the averments made in paragraphs 1 to 26 of the writ

petition call for no comments from this deponent.

3.  That all other allegations which are not specifically
admitted herein are deemed to have been denied, and the deponent

reserves the right to file further /additional affidavit as and when

required.

4, That the statements made above in parapraphs 1 to 3 are

true to the best of my knowledge and belief, and true to my
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be true as per the available official records.
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